
Express Trains Hauling from Howrah

2002. SHRI BALAI CHANDRA RAY : W ill the 
Minister of RAILWAYS be pleased to^sterfe:

(a) w hether all passengers and several express 
trains are hauling from Harwah with less number of 
coaches;

(b) if so, the details thereof and the reasons therefor;

(c) the steps taken to provide adequate number of 
new coaches and space coaches to Eastern Railways;

(d) whether any steps have been taken to improve 
the situation; and

(e ) if so, the details thereof9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). No, 
Sir. However occasional underload running takes place 
due to last m inute sick marking of coaches.

(c) to (e) . During 1996-97, new air brake coaches 
have been provided to Eastern Railway for introduction 
of 3017 /3018  H ow rah-R am purha t Express and for 
conversion of 2307/2308 Express into air brake and 
new coaches for conversion of Darjeeling Mail into air 
brake will also be given during the course of the year.

Settlement of Pending Claims

2003. SHRIMATI MEIRA KUMAR : Will the Minister 
of RAILWAYS be pleased to state :

(a) the total number of refund claims pending for 
settlement at the new Delhi Railways Offices and break­
up of the duration of the said pendency;

(b) the time limit fixed for settlement of refund claims;

(c) w h e th e r th e  A u d it has p o in te d  ou t any 
sho rtcom ings /de fic ienc ies  in the system  of se ttling  
claims; and

(d) if so, the remedial steps taken in the matter?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) 14970 refund 
cases are pending settlem ent at New Delhi Refund 
Office, Out of these cases 3106 cases are pending 
settlement for more than six months and 11864 cases 
for less than six months.

(b) On completion of formalities by claimant, railway 
settles the cases w ithin reasonable period.

(c) No, Sir.

(d) Does not arise.

Complaints against Unknown Calls

2004. SHRI G.A.CHARAN REDDY : Will the M inister 
of COMMUNICATIONS be pfcased to state:

(a) w hether the G overnm ent have received

complaints of abusing, obscene telephone calls from 
u nw anted / unknow n pe rso n s  in D e lh i c a u s in g  
harassment to the families of the subscribers:

(b)'if so, the details therof;

(c) whether any measures have been devised to 
check such calls; and

(d) if so. the details thereof9

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) (a) and (b). Yes. Sir. During the year 
1996 about 3000 w ritten  co m p la in ts  of m a lic ious  
telephone calls causing harassment to the subscribers 
have been received in Delhi. The telephones of such 
subscribers were put under malicious call observation 
of detect the telephone numbers of the calling parties.

(c) and (d ). In an E le c tro n ic  e xch a n g e  the 
complainants number is put on observation and a print 
out of the ca lle r’s number is autom atically given by the 
exchange system. After confirm ation of the facts, action 
as per rules is taken against the caller.

However, for subscribe rs  connected to non­
electronic exchanges and in case of incoming long 
distance calls it is very difficult to trace and identify the 
caller.

Microwave Tower

2005. SHRI THOMAS HANDSA : Will the Minister of 
COMMUNICATIONS be pleased to state:

(a) whether the Government propose to make use 
of the Microwave Tower which was set up two years 
back at Rajmahal to provide STD facility there;

(b) if so, the time by which it is likely to be made 
operational; and

(c) the reasons for delay in this regard9

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA): (a) Yes, Sir.

(b) By 1997-98.

(c) Due to non-completion of Building works. 

[Translation]

Inconvenience to Passengers due to 
Non-halting of Trains

2006. SHRI MANIBHAI RAMJIBHAI CHAUDHARI : 
Will the Minister of RAILWAYS be pleased to state:

(a) whether passengers are facing great difficulties 
due to non-halting of a number of trains at Sanjan and 
Umargam railway stations of Valsad district in Gujrat;



(b) if so, w hether tthe Government propose to 
provide halt for all the trains passing through these 
railway stations;

(c) if so. the time by which the halt is likely to be 
provided for all the trains; and

(d) if not. the reasons therefor7

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILW AYS (SHRI SATPAL M AHARAJ); (a) Some 
representations have been received tor stoppage ot 
additional trains at Sanjan and Umbargam Road At 
present, Sanjan and Umbargam Road stations are being 
served by 19 and 21 trains in both directions repectively.

(b) No, Sir

(c) Does not arise

(d) Examined but not found operationally feasible. 

[English]

Cargo Service from  Nagpur

2007. SHRI BANWARI LAL PIJROHIT : Will the 
Minister of CIVIL AVIATION be pleased to state

(a) whether there are persistant demand to introduce 
cargo service from Nagpur Airport; and

(b) it so, the reaction ot the Government thereto9

THE MINISTER OF CIVIL AVIAT ION AND MINISTER 
OF IN FO R M ATIO N  AND BRO AD C ASTIN G  (SHRI 
C.M.IBRAHIM): (a) Yes, Sir.

(b) Ind ian A ir lin e s  has its own cargo sto rage 
facilities in the city. Airports Authority ot India has plans 
to modify the existing old terminal Building at a cost of 
Rs. 60 lakhs and have an integrated cargo complex. 
The building and facilities are expected to be ready by 
December, 1996.

V
F.M. S tation. Madurai

2008. SHRI A.G.S. RAM BABU : Will the Minister of 
INFORMATION AND BROADCASTING be pleased to 
state:

(a) whether any test relay was conducted by the FM 
station at Kodaikanal, Madurai;

(b) if so, the details thereof; and

(c) the time by which the said station is likely to be 
made operational?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) (a) and (b). Transmissions are being carried 
out from time to time from the 10KW FM Transmitter at 
Kodaikanal for testing, pending regular commissioning. 
However, there is no FM Transmitter installed at AIR, 
Madurai.

(c) The radio station with 10 KW FM Transmitter, 
Multi-purpose Studio at Kodaikanal will be techmvally 
ready for commissioning by January, 1997.

Survey of Lankar$Hchar Line

2009. SHF Î UDDHAB BARAMAN : Will the Minister 
of RAILWAYS be pleased to state:

(a) whether any new survey works for Lanka-Silchar 
(Ramnagar) line has been planned; and

(b) if so, the time by which the survey work is likely 
to be completed9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b) . 
Surveys for Lanka-Silchar has already been completed 
in September,95.

[Translation]

Landing F ac ilities  at Kota A irp o rt

2010. SHRI DAU DAYAL JOSHI : Will the Minister of 
CIVIL AVIATION be pleased to state:

(a) whether there is no landing facility at Kota Airport;
and

(b) if so. the reasons for not providing landing facility 
at the said Airport and the time by which this facility is 
proposed to be provided9

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM): (a) and (b). Kota airport is operational and 
suitable for Dormer -228 type of aircraft. At present, no 
airline is operating services to this airport.

[English]

M inim um  Wages

2011. SHRI MUKHTAR ANIS : Will th'e Minister of
LABOUR be pleased to state:

(a) the existing minimum wages fo unskilled labour, 
State-wise;

(b) when these wages were revised last and 
date when the next revision is due;

(c) the basis for the computation of the ..inimum 
wage

(d) whether the Government propose to advise the 
States to revise the minimum wages at the begining of 
every year to bring it in line with the inflationary rise in 
cost of living; and

(e) if so, the details thereof?

THE M IN ISTE R  OF LABO UR  (SH RI M. 
AR U N AH ALAM ) ; (a) to (e). M in im um  w ages fo r


